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CENTRAL ADMIN ISTRA

=T
PRINCIPHL BENCH:

IVE
NEU

JoR. 2674194

New Delhi, this the 15th December,1334

Hon'ble Shri J.P. Sharma, Member(J)
Hon'ble Shri S.R, Adige, Member(A) 7

Shri 5.K. Bhatnagar,

Inspector, Declhi Police(R-1/165)
F cRoRoO. N Hans Bhavan’

Neuw Delhi,

Rfo Flat N3,252.C,MIG Flats,
Rajouri Garden, |
New Delhi, RIVIE

By Rdvocate: Shri 3,P.9, Sirohi

Vs,

1. Tha Commiss ianer of Police,
M.3.0, Building,
I1.P, Estate,Neuw Delhi,

2, The Additional Commissianer of Police,
(Operations},
M.5.3. Building,
loFe Estate,New Delhi. Aoz

0 RD E R (CRAL)

Hon'ble Shri J.P. Sharma, Member (J)

The applicant has assailed thz ordsr 4*

punishmant dated 1,3.54 by which 2 minor penalty

-

censure was imposed upon the applicant, Angsinst
this order the applicant has filed %h= 2ppesl gn?-
16,3.54 addressed to the Commissiasner of rFaolic-
taking number of grounds and enclaséd dith tho

i

applicstion as Annexure AR-11,
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